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To
. Atul Sharma, I-Iony. Secretary,

elhi BarAssociation,
Tis I-Iazari Courts, Delhi.

Sub: Declaration Form bearing no.C-419 to be included as part and parcel of
list of members who are found to be enrolled with the Bar Council of
Delhi afier 3 1.07.2023.

Sir,
In line with the communication dated 26.09.2024, please treat the

following entry as the pan and parcel of the list of members who are found to be enrolled

with Bar Council of Delhi after 3 l .07.2023:—
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Thanking you.
A>¢..=<> > 0/1? 0/ - Yours Sincerely,we er-
/Qw‘ . (A0, Qizuqna Nodal Officer, Election Committee,
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No. /BC A/2024161??-» iii it
Cogy to-
l) The Registrar General, Hon’ble High Court of Delhi, New Delhi.
2) PS to I..d. Principal District & Sessions Judge (I-IQs), THC, Delhi.
3) PS . Principal District & Sessions Judge (West), TI-IC, Delhi.
 lingAssistant, Website Committee, Tis Hazari Courts, Delhi with directions

to upload on the official website of Delhi District Courts, Tis 1-Iazari Courts, Delhi.
5) In-Charge, Caretaking Branch (I-IQ), THC, Delhi with direction to displ the said
notice on all notice boards and other necessary places. %{)l‘t5€/,

‘ Nodal OFficer, Election Committee
DBA Election 2024
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